./-

HP STATE POLLUTIQN CONTROL BOARD
BELOW BCS, PHASE.[j1, NEW SHIMLA (H.P.)

No. PCB-OA No. 963/2019- <2, 8.7 Dated: <7, / v 29025

From: Member Secretary
To

\T(eRegistrar General

Hon’ble National Green Tribunal
Faridkot. Copernicus Marg, New Delhi-1 10001

Subject: Compliance/Joint Inspection report in OA No. 963/2019 titled as Justice
M.R. Verma, Judge (Retd.) V. State of Himachal Pradesh pending before
the Hon’ble NGT.

Sir,
Kindly refer to order dated 01.11.0219 passed by the Hon’ble National Green

Tribunal in the aforementioned matter wherein following direction has been passed:-

RTINS Grievance in this application is against dumping of debris in forest
land and stream causing damage o the environment ai Kasumpti, Shimla in the course of

construction of Danpat Sareya-Galah road in sub Tehsil Jalog Sunai, District Shimla H.P.

Let the Himachal Pradesh Polliion Control Boatrd (State Boaid) look into the
matter and take appropriate action in accordance with low and Jurnish actual action taken
report to this Tribunal within one month from the date of receipt ot copy of this order by e-

mail ai judicial-ngt@gov.in. ”

In this connection, it is submitted that the road construction site i.c. Danpat
Sareya-Galah road in sub Tehsil Jalog Swnni. District Shimia F.P. was inspected on
13.12.2019 by the Regional Officer. HPSPCB Shimla. During inspection. following officials
of concerned Departments were also associated:- 1) Er. Sudhir Gupta, Executive Engineer,
HPPWD., Division Dhami, District Shimla H.P. 2) g Seran Das. Block Officer. Forest
Range Sunni, 3) Sh. Bhoop Ram Thakur, Naib Tehsildar, Jalog, Distt. Shimla H.P.

The Inspection report has been feCeived fron, the Regional Officer, HPSPCB
: ‘Actio : R
Shimla. on 06.01.2020. The copy of the (AclioOn Take Repqpy alongwith the photographs 13

annexed as Annexure R-1)
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As per recommendations jp, the inspection report, the shortcomings have been
conveyed to HPPWD Department for taking mitigative and remedial actions. The State Board
has also asked the HPPWD authoritjeg to fix the responsibility of the contractors for
reclamation of approved muck dumping sites 45 per rules and also penalise them. The copy of

direction/communication dated 03.01.202 i annexed as Annexure R-2.

It is further submitted that, the Forest Department authorities have also
submitted action taken report and have informed that for the muck dumping in forest land,
damage report has already been prepared ang the penalty has been imposed to the tune of
rupees Rupees twenty two thousand and four hundred only (Rs. 22,400/-) upon the erring
contractors. (copy(s) of action taken report of Forest Department and D.R. are annexed as

Annexure R-3 collectively).

Copy of Report is enclosed herewith which may kindly be taken/placed on

record please.

Yours faithfully,

(Aditya Negi, IAS)
Member Secretary
HPSPCB, Shimla

Y
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-3 )
= H.P. STATE poLLUTION CONTROL BOARD,
| Q - “HIM PARIVES) pHASE - 11, NEW SHIMLA - 171009
G =2 Phone No.- 0177-2673274
No. PCB/ROS/ O.A. No. 963/2019/19?-[@ Dated: ¢ [v] [ 20

N /f/
) The Member Secretary,

H.P. State Pollution Contro] Boarq
Phase-III, New Shimla, H.P. 171009

Subject:- Regarding OA. No. 963/2019 titjed as Justice M.R. Verma Judge (Retd.) v/s State of
H.P. pending before the Hon'bJe NGT Delhi.

Sir,
This is in reference to your letter No. PCB/ROS/0.A. No. 963/2019-27481 dated

21.12.2019 on the subject cited above.
In this context, the site has been inspected on dated 13.12.2018 by the committee

constituted comprised the following member i.e..-

1) Er. Sudhir Gupta, Executive Engineer, HPPWD, Division Dhami, District Shimla, H.P.
2) Sh. Seran Das, Block Officer, Range Sunni, Distt. Shimla, H.P.

3) Sh. Bhoop Ram Thakur, Naib Tehsildar, Distt. Shimla, H.P.

4) Er. Pradeep Moudgil, AEE,Regional Officer, HPSPCB, Shimla, H.P.

The committee has observed that the work awarded for “construction of Danpat Sareya
- Galah Road in Tehsil Jalog, Sunni, District Shimla, H.P.” for proposed 9.0 KM to Private Contractor
(M/s Umar Construction Co., Village Dinak, PO Kanaid, Tehsil Sunder Nagar, Distt. Mandi, HP) by H.P.
Public Works Department.

The excavation, cutting, filling, primary alignment & leveling of the Road has been
observed completed. No metalling work has yet been started. As per detailed project there is one
dumping site shown by the concerned officer Public Works Department for handling & disposal of

muck, which is found washed away due to rains.

During the course of inspection, the dumping of muck has been observed along the road
mainly in the last three kilometers in private and forest land (Photographs are enclosed as Annexure-
). Trees were observed uprooted along the road excavation and muck dumping area.

Some retaining wall to handle the total generatéd muck for muck protection works also
observed along the road but that seems insufficient.

The check dams provided by the forest department in the nearby “Nallah” and there is
need to provide the more construction of protection work along the geographic depression/ non
perineal streams.

The HP Forest Department authorities informeq thar for the muck dumping in forest
land Damage Report had already been imposed a Pénalty fo, amounting to Rs. 22,400 (Rupees Twenty

Two Thousand and Four Hundred only) upon the contractor (Copy Enclosed).
P.T.O.
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The letters/directions has also been issued to the HP, PWD, Gram Division, Dhami & to
the Divisional Forest Officer, Himacha) Pradesh Forest Department, Shimla Forest Circle, Mist
Chamber, Khalini, District Shimla, H.P. vige this office letter No. PCB/ROS/0.A. No. 963/2019- .119-
2129-30 dated 03.01.2020 as following;-

1. The Project Proponent shall ensure protection of muck by providing retaining
g structure along the roaq,

2. The Project Proponent sha]] lift the muck (wherever possible) and whenever it is not
feasible to lift the muck, the proponent shall provide retaining structure to contain
the dumped muck. Further the Project Proponent shall convey bio-remediation of the
dumping sites.

3. The HPPWD authorities shal] fix the responsibility of the contractor for reclamation
of approved muck dumping sites as per rules and shall also penalize them under the
provisions of Construction and Demolition Rules, 2016.

Submitted for perusal and information please.
Encl:- As Above.

Yours faithfully

GLL”

(Er. Lalit Kumar),
AEE, Regional Officer,
H.P.PCB, R.O. Shimla.

Y
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Inspection Report

This is in reference to Hon'ble National Green Tribunal order dated- OA No_. ?63 of 201'9(
titled as M.R. Verma Judge (Retd.) vs. State of HP regarding indiscriminate muc

dumping in forest land and Stream/nallahs at Sareyah — Galah Road, Jalog, Sub-tehsil
Sunni, Distt. Shimla wherein it has been directed that, ™

In compliance to above mentioned orders of Hon'ble NGT a Joint Inspection of site in
question has been conducted on 13-12-2019 by the officers as per detail given below:

1) Er. Sudhir Gupta, Executive Engineer, HPPWD, Division Dhami, Distt Shimla.
2) Sh. Bhoop Ram Thakur, Naib Tehsildar, Jalog, Distt. Shimla

3) Sh. Saran Das, Block Officer, Forest Range Sunni, Distt. Shimla

4) Er. Pradeep Moudgil, AEE, Regional Officer, HPSPCB, Shimla
5. Er. Deepak Dogra, JEE, HPSPCB, Shimla

During inspection residents of village were also present.

The Dhanpar Sareha — Galah Road is newly constructed road and construction work of
road started in 09-04-2016. As per DPR total length of road is about 9.00 km (0/00 to
9/195) comprising of formation cutting, retaining wall, breast wall, cross drainage work,
katcha unlined surface drain, PCC Parapets, sign board and wi

The work has been awarded by the HPPWD to Private Cont
Co., Village Dinak, PO Kanaid, Tehsil Sunder Nagar,
€xcavation/cutting work is observed completed, FCa Clearance
obtained by the competent authority. Muck dumping at design

Distt. Mandi, HP) and
of road has already been

ated site was also found.
It has been observed that the designated muck dumping site was found along the non-
perineal nalla and same has been washed away due to heay

Y rains. During inspection,
muck and stone spillage has been observed along the road. No Protection measures for
Muck, no designated dumping site for the Muck was observeq mainly in last three
kilometres approximately. The dumping of muck hag been fo

_ und in the private land and
In forest land. The trees were found uprooteq along the roaq excavation and muck
dumping activities,

Some retaining/muck protection works also obseryveg
: . along t ms
Insufficient at various locations. 9 the road but that see
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It is also informed to the Committee by the concern PWD officers that during the
primary stage of the road construction the muck was also being used by the contractor
in the levelling of the road and same a5 been observed during visit.

The check dams provided by the forest department in the nearby “Na/a” and there is
need to provide the more construction of protection work along the geographic
depression/ non perineal streams.

HP Forest Department authorities informed that, for the muck dumping in forest land,
the Damage Report has already been filed for the amount of rupee 22,400/- imposed

upon the contractor.

Recommendations: -

1) The Project Proponent shall ensure protection of muck by providing retaining

structure along the road.
2) The Project Proponent shall lift the muck (wherever possible) or shall ensure bio-

remediation of the same.
3) HPPWD may submit the details of the project regarding generation of and

disposal of muck.
4) The HPPWD authorities shall fix the responsibility of the contractor for

reclamation of approved muck dumping sites as per rules and shall also penalise
them under the provisions of Construction and Demolition Rules, 2016.

5) The Forest Department ensure the no construction of the road in the forest land
and may also monitor the cutting/felling of tree with the road construction work.

Er. Deepak Dogra, 1EE&£ Er. Pradee oudgil, AEE, '

Regional Officer, HPSPCB, Shimla Regional Officer HPSPCB. Shimla
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~ )1 ANNEXDRE - R-2

-~ Reminder-1/Urgent/Hon’ble NGT Matter
o ami=mT s

N H.P. STATE poL[jTION CONTROL BOARD,
= “HIM PAR[VESH",PHASE . 111, NEW SHIMLA - 171009

= Phone No. - 0177-2673274
No.PCB/ROS/ 0.A. No. 963/2019/19- 8|24 -2, Dated: ©3]o)])e0e
To
The Executive Engineer,
Public Works Department,
Gramin Division Dhami,
Pin-171103
Subject:-  Action taken/compliance w.r.t, Joint [nspection conducted on dated 31.12.2019 in
view of 0.A. No. 963/2019 titled as Justice M.R. Verma, Judge (Retd.) v/s State of
H.P. & Ors. pending before Hon'ble NGT.
Sir,

This is in continuation to this office letter No. PCB/R0OS/0.A. No. 963/2019/2019-2566
dated 27.12.2019 on the subject cited as above.

In this context, the information sought vide above referred letter is still awaited. In
addition to this you are also requested to ensure the following:-

1. The Project Proponent shall ensure protection of muck by providing retaining
structure along the road.

2. The Project Proponent shall lift the muck (wherever possible) and whenever it is not
feasible to lift the muck, the proponent shall provide retaining structure to contain
the dumped muck. Further the Project Proponent shall convey bio-remediation of the
dumping sites.

3. The HPPWD authorities shall fix the responsibility of the contractor for reclamation
of approved muck dumping sites as per rules and shall also penalize them under the
provisions of Construction and Demolition Rules, 2016.

You are hereby again requested to provide the information stated as above within 2
days, so that it could be appraised to Hon'ble NGT well in time,

Yours faithfully

(Er. Lalit Kumar)

AEE, Regional Officer,
¢ HP.PCB, R.O. Shimla

Copy to:- s
The Divisional Forest Officer, Himachal Pradesh Forest Department, Shimla Forest Circle,
Mist Chamber, Khalini, District Shimla, H.P. 171002 again requested w.r.t. letter No. PCB/R0S/0.A. No.
963/2019/2010-2567 dated 27.12.2019 to provide the informarion of the action taken w.r.t. dumping

of muck in forest area, protection provided to reclaim the land apg damage report if any. () )‘(;\
&

(Er. Lalit Kumar)

AEE, Regional Officer,
HPPCR RN Shimla

[ <+
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=

NO. 0

HimEIChal Pradesh Forest Department

Dated Shimia.y the, 0 4— 0/ — 290

From: Divisiona| Forest Officer,

Shimla Forest pivision,
To: AEE, Regional Officer,
HP State Pollution Control Board,

Him Parivesh, Phase-lI,
New Shimla-g,

Subject: Action taken/compliance w.r.t Joint inspection conducted on
dated 13.12.2019 in view of OA No. 963/2019 titled as Justice MR
Verma, Judge (Retd.) Vs State of HP & Ors pending before Hon’ble
NGT.

Sir,

Refer to your office letter No. PCB/ROS/OA N0.963/2019/2019-
2567 dated 27.12.2019 on the Subject cited above.
2. In this regard it is informed that the road was constructed by the
HPPWD Division Dhami from Danpar Sandoa to Galah road under Forest Conservation Act,
1980 as approved by the Government of India vide.its letter No. 9 HPB/462/2011-CHA/68
dated 12.04.2016 and Himachal Pradesh Government order No. FFE-B-F (2)-2/2016 dated
04.05.2616 (copy enclosed). During the construction of the damage caused to the forest by
cutting and excavation of earth unscientific and unsystematic way. 64 M3 debris/muck was
found to have been thrown illegally in the forest land which caused damage to the forest
vegetation. As a result 3 numbers damage reports were cHaIked against Sh. Ramesh Kumar,
S/o Nihal Singh, Viilage Dinakara, PQ Kanaid, Tehsil Sunder Nagar District Mandi, Sh. Sakil
Mahamud, Village Dinakara, PO Kanaid, Tehsil Sunder Nagar District Mandi and Sh. Naresh
Kumar S/o Sh. Ram Krishan VPO Salvana, Tehsi Sunder Nagar, District Mandi Hp the worker
/ agent of the contractor to whom this work has been awarded by the HPPWD. All these
damage reports has been compounded and a sym of Rs 22400/- have been imposed to the
contractor as compensation. The copy of the réport so submitted by the Range Forest

Officer Bhaijji is also enclosed for taking further Necessary action at your end please.

Divisitmé\{rest Officer,

Shimla Forest Division,
Ph. No. 0177-2623412

Encl As above:
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: Copy 18 forwarded to :-. - ,( ) Dated Shimla 171001 the é S‘,Fo/é

L Additional Director General of F re | ;
" Road, New Delhl—-llooo:;;,. 0 sts MoEF Paryavaran Bhawan Ahgam, Jorbagh R

‘2,+ ' Additional Principal Chief Conservato

. s Pearson Road; New Forest, Dehiradun;

-3 ThePr.CCF (HoFF) with the Tequest tmensure conrphance of all condmons contamed

IR in the above order: : .

- The Addl, PCCF (FCA)- cum-NodaI Ofﬁcer Olo HPFHQ Shlmla for mformatlon

~The Deputy Commissionef, ‘Shimla, Distt; Shimla, Himiachl Pradesh "

- DFOQ, Shimla  Forest Division, ‘Distt,, Sh:mla HP.

7 - ‘Executive Engmeer/Asstt Engmeer HPPWD Shm~la, Dnstt Shim]a HP.
8 Gua.rd FIle :

rof Forests, Reglonal Ofﬁce, Dehradun, s ,

SR

; OH ,05 ([ ‘°
(E‘C Rana) - :

SUo R T Addl Secretary (Forests) fo the

A R N PSR N - Gavernment of Hlmachal Pradesh
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